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been fixed under the Prevention of
Food Adulteration Act; and

(b) it so, whether any exscutive
order has been issued its stan-
dard of purity ang notified to the tea
plantation of Kangra?

The Minisier of Commerce
Dinesh Singhl: (a) No, Sir.
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(b) Doeg not arise,
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Import of Rabber

Will the Minister of Commerve be
pleased to state:

(a) whether Government have
given any import licences to im.
port rubber since January, 1967T;

{b) if s0, the total guantity allow-
ed to be imported and the foreign
exchange involved;

(c) whether jt is a fact that there
are huge accumulated stocks of indi-
genoug rubber available in the coun-

try; and

(d) if so, the reasons for not utili-
sing these stocks?

The Deputy Minister of Commerce
(Bhri Sha#t Qureshil: (a) and (b).
Licences for import of raw rubber.
valued at Hs, 2065 lakhs were issued
from the Ist Jenuary %o the 3ist
March, 1967. The quantjty involved
is approximately 7800 tonnes

(c) No, Sir.

(d) Does not arise.
Raiivay Line from Kottayam (e
Madural

4. 8hri K, M. Abraham: Will the
Minister of Rallways be pleased to
state:

{a) whether there is a proposal for
extending the Railway line from Kot-
tayam to Maduraji via Ponkunnam

Kumali; and
(b) il 30, when it will be finalised?
The Minisisr of Raliways (8hri C.
M. Poonacha): (a) No.
{b} Does not arise.





